TR &, §.u.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.57.-21.Tel.-31.-08052024-254112
CG-DL -E-08052024-254112

HQTETI
EXTRAORDINARY

AT | |—Eve 4
PART Il—Section 4

TR & THTIAT
PUBLISHED BY AUTHORITY

| 13] 7E foeeht, e, WS 8, 2024/39Tw 18, 1946

No. 13] NEW DELHI, WEDNESDAY, MAY 8, 2024/VAISAKHA 18, 1946

IR ISP

1L
% feeelt, 8 W2, 2024

F1.I.3. 13(30).—F 1T TR, Sa-AeT W (FHE, [FEEr & sqeamee) stfafem, 2023

(2023 =T 28) T &TRT 1 T IT-LTIT (2) T T& ATHRAT T TN T g0, 10 7, 2024 Fl I ATAHIH
% ITF & TG gl ARG & &9 § [FFq FdT gl

[F7.5. 1(10)/2009-F(STTH-1)(F=.1V)]
AT FHTT STAITEAT, HIFT afaa

2970 G1/2024 1)



THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1-SEC.4]

MINISTRY OF DEFENCE
NOTIFICATION
New Delhi, the 8th May, 2024

S.R.O. 13(E).—In exercise of the powers conferred by sub-section (2) of section 1 of The Inter-
Services Organisations (Command, Control and Discipline) Act, 2023 (28 of 2023), the Central
Government hereby appoints the 10" day of May, 2024, as the date on which the provisions of the said Act

shall come into force.

[F. No. 1(10)/2009-D(GS-1)(Vol.IV)]
ANIL KUMAR CHHAPOLIA, Jt Secy.
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